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Sir,

TH G UHA HIGH UR ATG WAHATIc
[HrGH COU RT OF ASSAM, NAGAI,AND, MIZORAM AN D ARI-INACIIAI, PRADI]SHJ

No.HC.VII-lo6 t2oot I ?1 E9 | A
Smti layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahatl.

Shrr Romen Baruah,
District & Sessions ludge,
Morigaon.

JL
Dated Guwahati, the J 0 Septem ber, 2024

Station leave permission.

Your letter No. DJM/6622, dated 24.09.2024.

Yours faithfully,

stl-
JT. REGISTRA R IGItANCE)

With reference to the above, I am djrected to inform you that you have beengranted station reave permission, with tt " oir.i"r ,uhicre, at own cost, from theevening of 27 '09'2024 tilr the morning 0r :o.os.ioz4, as prayed for. The Additionarsessions Judge cum special Judgc, pocso, Moriqaon-r.J ,, her absence, the chief rudiciarMagistrate' Morigaon, and in his absence, the nexi ,"n,o,- n,,,or, rudiciar officer avairabre at thestation will remain ln charge of your Court unO Om.a , VoUr ans"nce.

Irlemo No.Hc.VIJ-to6t2oot I qq fl) lA,dated, 3 a_ a") _24

\l Thc proiect Manager, Gauhali High Court

NC E)JT. REGISTRAR ruIGITA

b,.*.


